[English]

Opening of IRBI Branch at Bangalore

2701. SHRIG. MADEGOWDA: Willthe
Minister of FINANCE be pleased to state:

(a) whether there is any proposal to
open a branch of Industrial Reconstruction
‘Bank of India at Bangalore; and

(b) it so, when it is likely to start function-
ing?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) No, Sir.

(b) Does not arise.

Road Rubberisation Programme

2702. SHRI PALA K. M. MATHEW: Wil
the Minister of SURFACE TRANSPORT be
pleased to state: .

(a) whetherthe Govemnment propose
undertake a road rubberisation programme
in a phased manner;

(b) if s0, the details thereof;

(c)whether any studies have been made
in this regard,

(d) if so, the outcome thereof; and

(e) the economics of using rubber in
laying of roads?:
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THE MINISTER OF STATE IN THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLERY): (a) No, Sir.

{b) Does not arise. .

(c) to (e). Studies to assaess the effects
of use of rubber as additive in bitumen for
road works have been taken up and are in
progress. The economics of using rubber in
laying of roads can be worked out only after
the outcome of these studies is known.

Tumover of MMTC and STC

2703. DR. P. VALLAL PERUMAN: Will
the Minister of COMMERCE be pleased to

state:

(a) the tumovers of State Trading Cor-
poration and Minerals and Metals Trading
Corporation during 199091 and their antici-
pated tumover for 1991-92; and

(b) the export promotion measures taken

. by them 0 boost exports, especially the

export of non-traditional value added items?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRIP. CHI-
DAMBARAM): (a) The tumover of State
Trading Corporation (STC)and Minerals and
Metals Trading Corporation (MMTC) during
1990-91 and their anticipated tumover dur-
ing 1991-92 are;

(Rs. crores)

Year STC MMTC
1990-91 1756.00 5623.00
1991-92 1982.00 7503.66
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(b) The expoit promotion measures
taken by STC and MMTC to boost Exports,
especially the export of non-traditional
value—added items include the following.

— Arranging Imported and indige-
nous raw materials/accessories,
wherever required;

~ Providing financial assistance,
wherever necessary, to their asso-
ciate suppliers of export products;

—  Participation in overseas trade/
commodities fairs/exhibitions;

~  Sending of sale teams/delegations
abroad for trade negotiations/pro-
motion;

—  Sending of samples and offers to
potential foreign buyers;

—  Using leverage on imports to gen-
erate counter-trade exports;

— More emphasis on direct buying
and selling;

—  Creation of more and more captive/
committed sources of supply;

— Promotion of gem and jewellery
throughinfrastructural development
(MMTC);

—  Export of mining machinery to se-
lect markets (MMTC).

Excise Duty Outstanding against Bidi
Manufacturing Units

2704. DR. VASANT NIWRUTTI
PAWAR: Will the Minister of FINANCE be
pleased to state:

(a) the amount of excise duty out-

AGRAHAYANA 15,1913 (SAKA)
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standing against Bidi Manufacturing Units;
and

(b) the details of such units and the
action proposed to be taken by the Govern-
ment to recover these dues from them?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) Rupees two Crores
approximately.

(b) Among such units, there are alarge
number of small units against whom central
excise duty arrears are outstanding, and
there are even cases where the amount
outstanding is in hundreds only. Therefore,
a list of such units would be too long, and
time, effot and expenditure involved in
compilling and furnishing this information
would not be commensurate with the results
that may be achieved. Administrative, legal
and other steps as are considered neces-
sary to recover the amounts due continue to
be taken.

Export of Fish and Prawn from Paradip
Port

2705. SHRI GOPI NATH GAJAPA-
THI: Will the Minister of COMMERCE be
pleased to state:

(a)whetherthere is aproposalto export
fish and prawn from the Paradeep port on
completion of the fishing harbour;

(b) if so, the details thereof; and

(c) the steps taken to expedite the
construction work of the fishing harbour?

THE DEPUTY MINISTER IN THE
MINISTER OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) and (b). Fish and
prawn are already being exported through
this port. The quantity of export is expected
to go up on completion of the fishery har-
bour.



